<| TEM NO. 21 REG STRAR COURT. 1 SECTION 111
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Civil) No(s).2612/2010

COWR. OF TRADE TAX, U. P. Petitioner(s)
VERSUS
M S GOVI ND VANASPATI P.LTD. & ANR Respondent (s)

(Wth appln(s) for exenption fromfiling OT.)
Date: 23/07/2010 This Petition was called on for hearing today.
For Petitioner(s)

M Mhd. Fuzail Khan, Adv.
M. Gunnam Venkat eswar a Rao, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Fresh dasti service is allowed.

Li st again on 10.9. 2010.

(S. G SHAH)
Regi strar
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